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17.08.2017
COURT NO. 11 
HON'BLE MS. JUSTICE INDERMEET KAUR

1. W.P.(C) 6964/2015 PRITAM LAL AHUJA KAPIL KHER, HARSHA 
VS. THE CHIEF SECRETARY GAUTAM NARAYAN
NCT OF DELHI AND ORS. ARJUN PANT

COURT NO.20
HON'BLE MR. JUSTICE SANJEEV SACHDEVA

AT 10.30 A.M

1. W.P.(C) 3231/2017 INDIAN COMMERCIAL PILOTS DR. ABHISHEK MANU SINGHVI
   CM APPL. 14028/2017 ASSOCIATION SANDEEP SETHI, GOPAL SANKAR

VS. DIRECTOR GENERAL OF NARAYANAN, SULABH REWAR
CIVIL AVATION & ORS. SHUJOY MAZUMDAR, ANJANA GOSAIN

JOSEPH, PARAG TRIPATHI,
BHAVANA DUHOON, MUKESH KUMAR
GUNJAN SINHA JAIN
RISHABH KAPUR, SUDHIR NANDRAJOG
ANKUR CHIBBER, ADITYA CHIBBER

2. W.P.(C) 2638/2017 CHOWRINGHEE RESIDENCY P. CHIDAMBARAM, RAJIV NAYAR
   CM APPL. 11455/2017 PVT. LTD. KUNAL VAJANI, NIKHIL ROHATAGI
   CM APPL. 15230/2017 VS. UNION OF INDIA & ANR. PRANAYA GOYAL, AMAN GANDHI

CHIRANJIVI SHARMA, SHASHANK KHURANA
SURESH CHANDRA SATI
PRADEEP C. SATI, DIGVIJAY RAI
VIVEK KUMAR PANDEY, NIKITA SALWAN

3. W.P.(C) 6844/2013 M/S GUPTA BROTHERS(INDIA) SANJIV KAKRA, ISHAAN AGGARWAL
 CM APPL. 14843/2013 VS. GAS AUTHORITY OF RAMJI SRINIVASAN, PURNIMA MAHESHWARI

INDIA LIMITED & ANR. VIVEK PAUL ORIEL, TUSHAR BHARDWAJ
AMIT MAHAJAN, SUMIT MISRA    

COURT NO. 16
HON'BLE MR. JUSTICE V.KAMESWAR RAO

AT 2.15 P.M

1. W.P.(C) 5260/2017 SURENDER BABBAR J.P. SENGH, SALIM A. INAMDAR 
   CM APPL. 22323/2017 VS. DELHI TRANSCO LTD. SANA ANSARI, MANISHA MEHTA

& ORS. VAISHALI TANWAR, DINESH AGNANI
AVNISH AHLAWAT, PALAK ROHMETRA
GAURAV GUPTA(MANAGER), 
RAMESH SINGH, ANUJ AGGARWAL
NITI JAIN

2. W.P.(C) 2571/2016 DR. M.N. RAJESH S.S. RAY, RAKHI RAY
VS. JAWAHARLAL NEHRU VAIBHAV GULIA
UNIVERSITY & ANR. GINNY J. ROUTRAY, BHAWNA PAL

RAJEEV SINGH

    HIGH COURT OF DELHI                            
    16th AUGUST,2017                              REGISTRAR (LISTING)



17.08.2017                           FOR PRONOUNCEMENT OF JUDGMENT  (ORIGINAL JURISDICTION)

COURT NO. 7
HON'BLE MR. JUSTICE VIPIN SANGHI

1.  I.A. 19350/2015           APOLLO TYRES LTD          C.A.BRIJESH, J.V.ABHAY,C.M.LALL  
    I.A. 22566/2015           Vs. PIONEER TRADING          KUNAL SINHA, NANCY ROY 
    In CS(OS) 2802/2015       CORPORATION & ANR                                         
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